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1IN THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL,

REGIONAL BENCH : ALLAHABAD
MA-70093 /16

& Ex. Appeal No.3041 /07

Arising aut of O/A No.176-CE/ALLD/2007 dated 24.09.2007 passed by
Commr. (Appeals) of Central Excise, Customs, Allahabad.

For appraval and signature:

HON'BLE MR. ANIL CHOUDHARY, MEMBER {JUDXCTAL)
HON'BLE MR, ANIL G. SHAHEARWAR, MEMBER [TECHNICAL)

EERREEE T rmrrab ettt s

t. Wriether Pregs Reporters may be allowed {o sea
the Order for publication as per Role 27 of the
CESTAT (Procedure) Rules, 15827 : Ma

Whether it should be releazed under Rule 27 of the
CESTAY (Procedure) Rules, 1982 for publication
in any authoritative report or nel? L Yes
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Whather His Lordship wishes Lo see the fair copy
of the Order? 3 Soen

<

Whather Deder i 0o e circelated {o 1he Departmental
Ailtharitjes? CYes

Commussioner of Central Excise, Allahabad
LAPPELLANT(S)

VERSLS
M/s Sangam Structurals Lid.

RESPONDENT {5}
APPEATRANCE

Shri 0, K. Deb, Asstt. Commr. (D.R.} for the Depar{rment
Naone for the Respondent {s)

CORAM:

HON'BLE MR. ANIL CHOUDHARY, MEMBER {JUDICIAL)
HON'BLE MR, ANIL G. SHAKKARWAR, MEMBER {TECHNICAL)

DATE OF HEARING & PRONOQUNCEMENT @ 17. 05. 2016

Cnad oroer no. " JO RIS I/QEH' &
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Ex Apprent No, 304107

Per Mr. Anil Choudhary_;

Heard the id.AR. for Revenue, Appeat s disposed off as
withdrawn under Litigation Policy, as prayed in E/M.ANG.Y0091/16
without eatering into merits. M.A, also stands disposed off,

(_Fronounced In the apen Court)

[Asil G Shakkarwar) {Anit Ch{mdltarjr}
Member [Technical) Member [Judicial}
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